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whether it is due to floods or other causes 
bat, generally it remain<» out of order. Wih 
the Government consider whether those 
lieople are entitled to some rebate for this 
purpose ?

Shrl Ra) Bahaduri  In Assam wc 
And that the elements  are very often in 
fury on account of which  our cost of 
maintenance is large and the number of 
breakdowns is high and it is really very 
difficult to keep the service intaa always.

PasMfkgtr  Amenldet

*1364. Shrl J- R. Mehui Will the 
Minister of R*llw«3n be pleased to state:

Ta) whether Government  are  aware 
that there is heavy inflow of dust in the 
Railway compartments of the trains running 
between Delhi and Jodhpur particularly 
©p. that part of the track which lies in the 
Bikaner Division;

(h) if so whether Government propose 
to provide some sort of ballasting on this 
track; and
(c)  whether there is any proposal to 

make the* railway compartments dust-proof 7

The Deputy Minister of Railway* 
and Transport (Shri Alagcsan): (a)
Vcs, Sir.

rb)  The  Railway  Administration’s 
policy to provide stone ballast on lengths 
where dust nuisance is sevete is being im
plemented on a programme basis.

(c) No, Sir.

Shri J. R. Mehta:  May I know whe
ther e the hon.  Mini'Jter has considered 
the question of providing rubber lining 
to the window frames in the trains as an 
cffcciive and cheap method of meeting this 
menace ?

Shri Alagesant  The dust nuisance 
is really a thing which has to be avoided 
hut this question was gone into and it was 
found that unless wc make pucca air-condi
tioned arrangements  it is not possible to 
prevent this menace altoghether by any 
other method short of air-conditioning.

Shrl ). R. Mahtai May I know whe
ther the hon. Minister has considered 
how far the trails carried by the outgoing 
trains from Rajasthan are responsible for 
the spread of the desert ?

Shri Alagcaan: I do not think that 
the desert comes out of the train, but the 
dust comes out of the desert.

Rural Health Schemes In Hyderabad

*136̂. Shri H. G. Vaiahaavt Will 
the Minister of Health be pleased to state:

(a)  the amount atkcd for by the Hy
derabad Government for implementing 
their Health and water supply schemes in

rural areas  under the National Water 
Supply and Sanitation Schemes  during

1955-56;

(b)  whether a similar Grant was made- 
during 1954-55;

(c; if so the derails of t!ie schemes 
implemented by the State Government?

The Deputy Minister of Health 
(Shrimati  Chandrasekhar) :  fa)
Rs. 11.75 lakhs for Water Supply and 
Sanitation Schemes.

(b) Yes. Rs, 13.0 lakhs.

(c) The requisite information i? being' 
colleaed and vill be placed on the Table * 
of the Lok Sabha in due course.

Shri H. G.  Vaishnav  t  May I
know on what basis these grants are given ?

Shrimati Chandrasekhar 1 Accord
ing to the scheme that is submitted by the 
State Government, grants arc given by 
the Centre.

Shri H. G. Vaishnav t May I know 
whether the grants given in the previous 
years have been spent by the State Go- 
yemment ?

Shrimati  Chandrasekhar t Only
after  receiving  the  progress  reports 
from the State Government on the pay
ment of the money from the Cent̂ Go
vernment, re issue the next instalment.

Shri H. G. Vaishnav s May I know 
whether the State Government submitted 
any concrete schemes when thev requested 
for grants for (he current year)

Shrimati  Chandrasekhar:  Only 
on receiving concrete schemes of the State 
Goverrunent, wc sanction the amount.

Shri S. C. Samanta t May I know
whether this sum granted by the Centre 
may be spent separately for water supply 
purposes and also for drainage and se
wage?

The Minister of Health (Ra|kamari 
Amrit Kaur) t The  water  supply 
schemes are linked up with drainage and 
sewage.

B«haap of Rolling Stock betweasi 
bdia and Paklatna

Shri GadlUagau  Gowdi
WiU the Minister of RalHmja be pleased 
to stats:

(a) whether the Government of Pakis- 
has implemented the amement arrived 
een India and Pakistan in Novem-at between

, the exchange of ocf 
Iway roiling stock ; and

(b) if not* the 1 thentô




